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OFFICE. 0r= THE PRINCIPALDISIRLCT a. sE,s:s_ioi\|s_Juo,eE, (HQ's): oeuu

in view of Order no.11ID-2iGaz.1AlDHCi2025 dated 03.05.2025 of Hon‘ble High Court of Delhi

OFFICE omen

official exigencies and as per requests of Ld. Judicial Olflcers, following posting & transfer of Drivers as well
as Official Vehicles may be made with immediate efl'ect accordingly 1- S
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Sh Mahesh Kumar Pool Car Section,
S/0 Sh Ram Lal
E.C1-1 0014lB9806334

Pool Car Section.
Karkardooma Courts, Delhi l

{to be attached with Sh. Vinocl Kumsi; l
l.d. Principal orsmcr a. Sessions Judge.(East), l

Ksrkardooma Courts, Delhi) ;

Tls Hazarl Courts, Delhi
(earlier attached with Sh. Vinod Kumer,

Ld. Principe! Distn'ct & Sessions Judge (West),
Tis Hszori Courts, New Delhi)

2 Sh. Mahender Kumar,
Sio Sh. Mange Ram.
EC: 10044163939378

| Tic Hozori Courts, New Delhi) _ i Karirardaoma Courts, Delhi)

Pool Car Section,
‘Fe Hazari Courts, Delhi

(ccriierattoched with Sh. lfinod Kumei:
Ld. Principal District & Sessions Judge (West),

‘ Pool Car Section,
; Karkardooma Courts, Delhi - 0
‘ {to be attached with Sh. Wood Kumor,

i.d. Principal District & Sessions Judge (East),

3 Sh. Raj Kumar.
Sio Late Sh. Ram Klshan,
EC: 10091i60376155

Q .

i Pool Car Section,
l Karkardooma Courts, Delhi ' l

l Pool Car Section,
S Saket Courts, New Delhi

- (to he attached with Ms. Shell Jain,
Ld. Principat District & Sexton: Judge (South), l

Sairet Courts New Delhi) ' ‘1

(earlierattached with Ms. Shell Join,
Ld. Principal District & Sessions Judge (East),

Kerkerctoome Courts, Delhi)
= 4 Sh. Miti Pal

iSio Sh. Ram Singh,
' EC-10053151145831

Pool Car Section,
Karkardoorna Courts, Delhi

(earlier attached with Ms. Shall Jain, (to be attached with Ms. Shell Join,
Ld. Principal District & Sessions Judge (East), Ld. Principal District & Sessions Judge (South),

, Karkardoome Courts, Delhi) - - l ' ‘ Soket-Courts, New Delhi) '7

Pool Car Section,
Saket Courts, New Delhi

. 5 ,Sh. Sarljay Bhure.
~Sio Late Sh. Sahib Slngh, l
EC2-10072

I
l

,l Principe! District & Sessions Judge (South).

Pool Car Section, l
Saket Courts, New Delhi

(earlierattached with Me. Madhu Jain, Ld.

Pool Car Section, , .
Tis Hazari Courts, Delhi

‘ [to be ettcohed with Ms. Madhu Join, i.'d.
Principal District & Sessions Judge (West),

‘iis Hazard Courts Delhi) ' "‘ Seket Courts New Delhi]

6 , Sh. Chander Pral<'ash,
Sio Sh. lshwer Slngh,
EC; 10022 ' ' (oariicr attached with Ms. Madhu Jain, i.d.

Pool Car Section.
‘Iis Hazari Courts. Delhi ‘

(to be attached with Ms. Medhu Jain, Ld.
Principe! District & Ses'sIons_Judge (West),

i Tis Hezen"Couris, Deihfl ‘

“ Pool Car Section, ' é
Sake! Courts, New Delhi 1

Principal District & Sessions Judge (South),
7 H W’ Saket Courts, New Delhi)

'-
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Sh. Sandeep Mann . l
Sio Sh. Dharam Pal Mann l R':,:i€,l.,i(:(-_i?,|;L,S,te;tI|g)2ih|

. 50110195/75521434 1‘ (earlier attached with Sh. lm'enderKumer
1 19081830 ‘ Bonsai, Ld. Principe! District & Sessions Judge

l -

Pool Car Section, l
Patlala House Courts, New Delhi .
(to be attached with Sh. Virendaritumer - .

Bonsai, Ld. Principal District_&-Sessions Judge ,
(Norm Wes”. Rum“, mum Demo (New DeihiDism‘ct,.i=g:Ei; l-‘louse Courts, Now

J S Sh. Pawan Yadav ‘ -. Pool Car Section, ,Sio Sh. Ram lfishan Yadav R0-mm calms‘ Dem _ 1
, l EC11DD2DI840S2333

SW _‘. ' Pool Car Section, ,
Paliala House Courts, New Delhi
{to be attached with Sh. VlrenderKumar -(earlierctlacheci with Sh. Virenderitumar ll Ban”, Ld, Pn.m.pa!_D,sMd at Seamus Judge

Dense! Ld Principal Dhirict & Sessions Judge l‘ ‘ {I-,\,m‘h_wes,)l Rom", Calms’ DEM , (New Deihiflisirict, Patiaie House Courts, New
, _ _ _ ___ _ _ - Delhi) ‘
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Sh. Amit Kumar Pool Car Section, Pool Car Section,
Slo -Sh. Kalu Ram. RACC, New Delhi Rohlni Courts, Delhi
EC; 101 ()5/1 0372235 (earlierattectred with Ms. Anju Bajoj Chandna, (ta be attached with Ms. Arrju Baja] Charrdne,

W _W g RACC, New Delhi)

, ,, , )__

Ld. Pn'ncl,oaI District 8| Sessions Judge-cum- Ld. Pnhcipel District & Sessions Judge (North),
Specie! Judge (PC/tot) (OBI), Rohlnl Courts, Delhi)

106

l

111

Sh. Jitencler Kumar Pool Car Section, ' ‘ Pool Car Section,
Slo Sh. Mahavir Sirrgh. RACC, New Delhi (1 Rohini Courts, Delhi
EC;1()104 , (eanierattached with Ms. Anju Baja] Chandna, \ (to be attached with Ms. Anju Baje] Chandne.

Rohinl Courts, Dollar)

Sh. Sanjeev Kumar l \‘ Pool Car Section,
Sic Sh. C.N. Kumar, i Pool Gar Section. ; Rohlni Courts, Delhi
E(;;1ng73 ~ Saket Courts, New Delhl ‘ (to be attached with Sh. Gurvinder PalSingh,

Wesljl Ftchini Courts, Delhi)

Lct Principal Distnct & Sessions Judge-curr» “ Ld. Principal District & Sessions Judge (North).
Spacial Judge (PCAct) (OBI),

' if W g RACC, New Delhi) l .

1 Ld. Principal District & Sessions Judge (North-

strl
1 l DL-1CY-0005

(Craz)

figimnfifl ‘Q
earlier attached with Sh. Vtnod Kumar, Ld.
Principal District & Sessions Judge (West),

Tis_l-laizarl Courts, Delhi 7 7

SDESSSSQFSS essences_ cw > t -. an
To be attached with Sh. Vlnod Kumar, »
Ld. Principal District & Sessions Judge

___LEast), Karkardcoma Courts, Delhi
2 . DL-1CY-0007

(Ciez)
T Weather attached with Ms. Shall Jain, Ld.

Principal District & Sessions Judge (East),
Karkardocma Courts,2elhl

To be attached withMs, Shail Jain,’
Ld. Principal District & Sessions Judge

(South), Saket Courts, New Delhi
3 t

i

DL-1CY-0003
(Ciaz)

earlier attached with Ms. Madhu Jain, Ld. W
Principal District & Sessions Judge (South),

Saket Courts, New Delhi?

To be attached with Ms. Madhu Jain.
Ld. Principal District & Sessions Judge

(West), Tls Hazari Courts, Delhi_'_
4 1 DL-1 CY-0002

(Ciaz)
earlier attechiedwith Sh. Vrrender Kurnar To be attached with Sh.\/irender Kumar Bansal,
Bansal, Ld. Principal District e Sessions " ta. PrlnctP3| D‘-°“5'°‘ 8‘ Sessi°“s Judge (New
Judge (North W@s{)_ Rob};-|[ com-(5, De"-|] Delhi Dlstt.), Petrala House Courts, N.Delhr.5 W

ll
D L-1 CY-001 1

(Ciaz)
' earlier attached with Ms. Anlu Bela] - To be attached with Ms.An]u Bajaj Chandna,

Charrdna, Ld. Principal District & Sessions ' Ld.' Principal District & Sessions Judge
Judge-cum-Special Judge (PCAct)(CB|). ' (North), Rohtnl Courts, Delhi

RACC, New Delhi rl

61 DL—1GY-0009
(Ciaz)

earlier attached with Ms. Seema Malnl, the ’ To be attached with Sh. Grtrvlnder Par Singh, ,
then Ld. Principal District & Sessions Judge J Ld. Principal District & Sessions Judge

__ (North), Rohini Courts, Delhi g ig (North-West), Rohlni Courts,_Delhl_.’._
lll

DL-1CY-0023
(Ciaz)

(South-East). Sal§e_t_C_ourts, New Delhi

earliehattached with Pool Car Section, Tojbe attached with Ms. Nillrechtairlitniiliisharma
Saket Courts, New Delhi I Ld. Principal District & Sessions Judge

I

_7__
DL-1CY-D018

(Ciaz)
\.

earlier attached with Ms. Renu Bhalnager, i To be attached with Ms. Sukhvinder Kaur,
, Ld. Principal District & Sessions Judge Ld. Principal District & Sesslonsdudge

(Shahdara). Kerl<ardo_or'na_C7ou_rts, Delhi (Shahdara), Karkardooma Courts, Delhi
LO DL~'l CY-0014

who
earlier attached with Sh. Vimal Kumar To be attached with Sh. Kanwal JeetArora,

" Yaclav. the then Ld. Principal District & Ld. Principal District & Sessions Judge-cum-
Sessions Judge (New Delhi Dlstt), Patiala Special Judge (PC Act)(CBl), RACC, New

House Courts, New Delhi J Delhi

(5)

t //
Not '

463/,Non-compliance of the abovesald transferlposting order or immediately proceeding on leave shall be
viewed seriously & considered as deliberate lnsubordination and the erring oificial will be liable for
suitable disciplinary action as per rules.
Driver Sh. Saleem Sekh, Sic Sh. Mukhtair Sekh (contract basis) was earlier deputedlattached with
Ms. Nivedita Anil Sharma, Ld. Principal Judge, Family Courts, Central, Tls Hazari Courts, Delhi, be
also attached 8: directed to pertonn his duties with Ms; Nivedita Anil Sharma, Ld. Principal District
& Sessions Judge (South East), Saket Courts, New Delhi

(B1) Driver Sh. Kuldeep Stngh Bisht, Slo Sh Malu Singh, E.C:-10030! 36666604 was earlier attached with
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(C)

C1)

(D)

(E)

(F)

(G)

(Hi

(D1)
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10.
11.
12.
13.

14.

Sh. Rajnish Kumar Gupta, the, then Ld. Principal District & Sessions Judge (South-East), Saket
Courts, New Delhi and presently working as. spare at Pool Car Section, Saket Courts, be also"
attached to perform his duties__vyith ivls.Nivedita Anil Sharma, Ld. Principal District e& Sessions Judge.
(South-East), Saket Courts, New Delhi. - ' '
Driver Sh. Satish Kumar, Family Court was earlier deputedlattached with Ms. Sukhvinder Kaur, the
then Ld. Principal Judge, Family Courts, New Delhi District, Patiala House Courts, New Delhi, be
also attached & directed to perform his duties with Ms. Sukhvinder Kaur, Ld. Principal District &
Sessions Judge (Shahdara) Karkardooma Courts, Delhi
Driver Sh. Shashi Kumar Sharrna, Slo Sh. Milki Ram Sharma,, EC:10023 I 94123687 was earlier
attached with Ms. Renu Bhatnagar, the then Ld. Principal District & Sessions Judge(Shahdara),
Karkardooma Courts and presently working as spare at Pool Car Section, Karkardooma Courts, be
also attached to perform his duties with Ms. Sukhvinder Kaur, Ld. Principal District & Sessions Judge
(Shahdara), Karkardooma Courts, Delhi.
Driver Sh.Ku|deep, Slo Sh. Kedar Singh,EC: 10075164938346 under the control of Pool Car Section,
RACC and presently working as spare, be attached with Sh. Kanwal JeetArora, Ld. Principal District
& Sessions Judge-cum-Special Judge (PC Act)_(CBl), RACC, New Delhi
Driver Sh. Sanjay, Slo Sh. Randhir Singh, EC:10524l23304883 under the control of Pool Car
Section, RACC, be attached with Sh. Kanwal Jeet Arora, Ld. Principal District & Sessions-
Judge-cum-Special Judge (PC Act) (CB1), RACC, New Delhi g
Driver Sh. Sunil Kumar Rana, Slo Sh. Surjeet Singh Rana, EC:10060 under the control of Pool Car
Section, Rohlni Court, may be attached with Sh. Gurvinder Pal Singh, Ld. Principal District & Sessions
Judge (North-West), Rohini Courts, Delhi. _
The Drivers posted with the respective Principal District & Sessions Judge(s) may be used by the Ld.
Principal District‘& Session Judge(s) as attached with himlher and also for other official exigency of
the entire District under hislher control as per the discretion of the respective Ld. Principal District &
Sessions Judge.
All the abovesaid drivers are directed to comply with the transfer order & takeoverlhandover the
charge of respective Vehicleis) immediately. - - ' V - .
The Branch lncharges of concerned Pool Car Section(s) are also directed to handcverltakeover the
record of "Repair & Maintenance file" of the concerned vehicle(s) accordingly. -

I

This issue with the approval of Ld. Principal District & Sessions Judge ( s) Delhi.

‘ ' (Naresh Kumar Laka)
Office-in-Charge, Pool Oar Section,

0%? 5 Q8 " oqvi Li 23 "fits Hazari Courts, Del i. - -
Non ,, __ H .IPool Cars/‘l‘&PlTHCl2025 Dated 20

Copy forwarded for information and necessary action to:- .
The PS to Ld. The Principal District & Sessions Judge (HQs), Tls Hazari Courts, Delhi.
The PS to Ld. The Principal District & Sessions Judge (West), 'l'is Hazari Courts, Delhi. .
The PS to Ld. The Principal District & Sessions Judge (New Delhi), Patiala House Courts, N. Delhi.
The PS to Ld. The Principal District & Sessions Judge (North West), Rohlni Courts, Delhi.
The PS to Ld. The Principal District & Sessions Judge (East), Karkardooma Courts, Delhi.
The PS to Ld. The Principal District & Sessions Judge (South), Saket Courts, New Delhi.
The PS to Ld. The Principal District & Sessions Judge-cum-Special Judge, PC Act, CB1, (RACC),
Courts, New Delhi
The PS to Ld. The Principal District & Sessions Judge (North), Rohini Courts, Delhi.
The PS to Ld. The Principal District & Sessions Judge (South East), Saket Courts, New Delhi.
The PS to Ld. The Principal District & SessionsJudge (North-West), Rohlni Courts, Delhi. _
The PS to Ld. The Principal District & Sessions Judge (Shahdara), Karkardooma Courts, Delhi.
The PS to Ld. Principal Judge (HQ), Family Courts, New Delhi.
The Administrative Officer (Judl)IBranch lncharge, Administration BranchIPooi Car Section, Family
Court (HQ), Dwarka, with the direction to transfer the abovesaid Drivers with Ld. Principal District &
Sessions Judges in view of their requests alongwith copy of request letters.
The A.O., Accounts Branch, District Courts (CentralIWestINew DelhiINorth
We-sllEastlSouthINorth!South EastiNorth-WestlShahdara) Tis Hazari, Patiala House, Rohlni,
Karkardoma, RACC & Saket Courts. .
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s%§i
15. Personal File Admin. Branch ill, (CentralIWestlNew DelhilNorth West/EastISouihi'.NorthIS.outh

EastlNorth-West/Shahdara) ‘l"|s Hazari, Patiala House, Rohlni, Karkardoma, RACC & Saket Courts.
16. Dealing Assistant (Leave, ACR seat, Service book seat), Admn. ill & Layer Seat for uploading the

orderflgntrai/VVestlNew Delhi/North West/East/SouthINorth'1South EastlNorth-WestIShahdara) ‘lis
Ha , Patiala House, Rohlni, Karkardoma, RACC & Saket Courts.

&%'F:aDealing Asst., Website Committee, THC with the direction to upload the order on the
"Employees Corner" (on website).

‘i8. The Administrative Officer (Judl.)lBranch lncharge, Pool Car Section, Rohlni Courts with the direction
to deputelconciude the route of Ms. Shriya Aganval, Ld. CJM, South-West, Dwarka Courts upto
31.07.2025 from the available fleet of spare drivers namely (a) Sh. Sunil Kumar, (b) Sh. Brahmjeet
Singh, (c) Sh. Surender Kumar, (d) Sh. Parveen Kumar, & (e) Sh. Devender Kumar Baiiyan as soon
as Driver Sh. Sunil Kumar Rana, Slo Sh. Surjit Singh Rana, EC:'i0060 relieveijoin his duties in
compliance with this office transfer order.

19. The Branch lncharge, Pool Car Section, Karicardoma, Saket, RACC & Patiala House Courts.
20. The Branch lncharge, Caretaking Branch, (Centraliwest) ‘firs Hazari, (EastIShai"ydara) Karkardoma,

(North-WestlNorth) Rohlni, (SouthISouth-East) Saket, RACC & (New Delhi) Pati la House Courts.
21. The Drivers concemed with the directions to comply the abovesaid order. -

N“ .
Office-in-Charge, Pool C.ar Section, _

"Fs Hazari Courts, Delhi 1
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